SHRI AMAR SINGH: That is the reason for his apprehension.

SHRI AMAND SHARMA: Sir, | wil make it clear where we are and we are pro-

whom.

SHRI AMAR SINGH: Since he has mentioned my name, | will respond to it after his
reply.

SHRI ANAND SHARMA: It is said in a positive sense. Surely, | have no objection to his

engagement.

Sir, what | am saying is “where we are.” | am just concluding. We are pro-whom? We are
pro-India, if our commitment is to uphold the supreme national interest of this country. Sir,
when we take the negotiations forward, we are clear that historical distortions must be
corrected. There should be a rule-based global trade regime which protects the livelihood
concerns of the subsistence farmers in the developing countries, the poor in the developing

countries, also ensures food security and protection for the vulnerable industrial sectors.

| would like to thank the hon. Members who gave me this opportunity to share my views.

Thank you.

SHRI AMAR SINGH: Sir, the hon. Minister has taken my name. 32 M ¥=1 -1 foran g, a1 4
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faet Taae & sanen & ok faeidl faaes 9 s9a) uefl & 1d €1 34 BNeSyH &1 veg fhdfi vy
T A T FH12 6 39 <91 & (H FIA B Sooter fha &1 3mR 1R fan &, 919 STia S
ol L..(AA).. d Siid bedl o AR gadl ard a2 & fob 84 a8 fderzr ol @1 dear & for
feran &1 g =Yfderr ... (caaer)..... Rufsdd-4 |01 &2 32 9 2R SHlhed [ & 3@
of, AT S 2 M HXT §e AT febarm &

THE VICE-CHAIRMAMN (PROF. P.J. KURIEM): The House is adjourned for lunch for one

hour.

The House then adjoumed for lunch at fifty-nine minutes past one of the clock.

The House re-assembled after lunch at three of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

SUPPLEMENTARY DEMANDS FOR GRANTS (GENERAL), 2009-10

THE MINISTER OF STATE IN THE MINISTRY OF FINANGE (SHRI NAMO MNARAIN MEENA):
Sir, | beg to lay on the Table, a statement (in English and Hindi)) showing the Supplementary
Demands for Grants (General) for the year 2009-10.
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